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Rs. 8.97 lakhs in 1980-81 and as a re" 
suIt 3.5 kms 01 new roads are expected 
to be constructe<i durin~ 1980-81. 

In their proposals fOr the 1980-85 
Plan, the Lakshadweep Administration 
have propos~d an outlay of Rs. 54.62 
lakhs for road development which in-
cluaes Rs. 44.62 lakhs for the construc-
tion of rural r();"los nnd Rs. 10 lakhs for 
the procurelnent of a mechanised saIl-
ing vessel for speedy transnort of road 
materials from the mainlano. The {lth 
Plan proposals have, however, not yet 
been finalized. 

Selection by Railway Service 
Comml~ion 

481. qTTRI D. S. A. SIVAPRAKA-
SAN: Will the Minist~r of RAILWAYS 
be pleased to state: 

(a) whether .'lny prefetence is 
given to the sons anc1 daughters 
(n1arricd / uflInarricd) of Railway Em-
ployp(,s (St'rvlng / retired) when selec-
tion is made by Railway Serv.ice Com-
mission for Group III and Group IV 
posts; and 

(b) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI 
MALLlKARJUN): (a) No. 

(b) Does not arise. 

Setting up of Stand~ tlg' Voluntary 
Help Committe" 

485. SHRI D S. A. SIV APRAKA-
SAN: Will the MinIster of RAIL WAYS 
be pleased to state: 

(a) whether Gogernment have con-
stituted any standing voluntary help 
committee for R.ailways to check 
ticket less travel and passenger ameni-
ties etc.; 

(b) it so, how m 'lnY' sUch com-
mittees have been const!tuted in 
Southern Railway; and 

(c) whether any rules have been 
framed and if SO, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILW A YS (SHRI 
MALLIKARJUN): (a) Yes. 

(b) No suoh committee have been 
constituted on Southern Railway. 

(c) No rules as such have been 
framed. Functions assi,gned to the 
Standing Voluntary Help Committee 
are indicated in the statement attached. 

statement 

The following functions 
aSSigned to the Standing 
Help Committee:-

have been 
Voluntary 

(i) Checkig of ticketless travel 
and unauthorised alarm chain pHi-
ling: 

(ii) To check cleanliness at th~ 
Railway stations; 

(iii) To check' other passenger 
amenities like drinking water at rail. 

way stations and in running trainsL 
(iv) To chck up catering and v.end-

ing arrangements-both depart-
mental and private contractors; 

(v) To prevent theft and pilier«ge 
involVing loss of railway revenues: 
and 

(vi) To listen to the grievances of 
the general public regarding Rail-
ways. 
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Direct T'ftin between M11UJrarpur 
and Amritsar 

487. SHRI RAM SINGH SHAKYA: 
Will the Minister of RAIL WAYS be 
pleased to state: 

(a) whether a demand bas been 
made fOr introducing direct trains on 
the broad gaug'e line between M·uzaf-
farpur and Amritsar ; and 

(b) if so, the time by which Gov-
"ernment propose to introduce such 
trains? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SBRI 
MALLIKARJUN): (a) and (b). IntrO-
duction of a direct B. G. train between 
MU2affarpur and Amritsar via Patna is 
not feasible for want of spare lin€' 
capacity on saturated sections en route 
including over Rajendra Pul. Howevre, 
the demand for introduction of a 
direct service between Muzaffarpur and 
Amritsar would be kept in view at the 
time of re-organisation of services after 
conversion of Barabanki-Sonpur Metre 
'Gauge section into Broad Gauite some-
time next year. 

8~ tip of SIs Earty ()MIfCer De_. 
tiOB CeDtres ift Jac1ia 

488. SHRI JANARDHANA 
POOJAfty: 

ACHARYA BHAGWAN DEV: 

Will the Minister of HEALTH AND 
F AMIL Y WELF ARE be pleased 
to state: 

(a) whether Go"~rnment haVe de-
cided to establish six early caorrcer 
detection centres in the couBtrYi and 

(b) if sO, the names of the places 
where these will be set up? 

THE MINISTER FOR HEALTH 
AND FAMILY WELFARE (SHRI B. 
SHANKARANAND): (a) and (b). In 
January. 1980 Government issued 
orders sanctioning a scheme relating to 
the Estabrlshment of Early Cancer 
Detection Centres in the country. The 
scheme envisages a non-r·~urring 
assistance of Rs. 50,000 per Early Can-
cer Detection Centre subject to the 
following conditions:-

1. The state Government/ institution 
shall provide the requir~d staff duly 
trained in one of the Regional Cancer 
Centres or in the Indian CouncIl of 
Medical Research. 

2. The State Government/Institution 
agrees to meet the recurring expendi-
tur;- on maintenance of these posts and 
training. 

3. The state Government/Institution 
agrees to provide sui ta b1e accommoda-
tion and other intrastructure for sett-
ting up of Early Cancer Detection 
Centres. The scheme stipulates that 
3 such centres may be set up in each 
of the bigger states, 2 in the moedium 
sized States and 1 in the smaller 
States. 

In view of the details of the scheme. 
given abov€', it would be seen that it 
merely envisages, the number of Cen" 
tres which may be set up in each 
State/Union Territory, de'Pending upon 
its size. The places where such Cen-
tres may be established has been left 
at the discretion of the States/UTs. 




